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(b) if 80, how many cases were ‘caught,
what was the value of goods recovered,
and how many Railway employees were
‘iti\"'byli}"ed in these thefts;

(c) whether it is also a fact that fans
and others” goods of trains including the
Kiflia Mail were sold in the shops and
tRe Bomes from which fans and other
matetial had been reriioved, were attached
to the trains in that very condition;

" (d) whether it is further a fact that
'thié ‘Railways  ‘have taken ne  concrete
steps  against'such thefts, as a result of
‘which there is'a 1oss of crores of rurees;
and

- (8): what action. Govl, propose to tuke
.against officets and employees who are
' responsible for such losses ?

. THE MINISTER OF RAILWAYS
(SHRI NANDA) : (a) No.

(b) Does not arise.

(c) No such- specific incidence has
come to_notice. However, defects and
deficiencies in the coaches, caused on
account of thefts, are generally made good
before departure of the train from the
starting station.

~ (d) No, 1t is not a fact. The follow-
ing steps are taken on the railways to pre-
vent ihcidencg of such thefts :

3 ¢ i

(l) Uniformcd RPF stafl are detailed
to pass- train loads at vunerable
' points,

(2) Secret watch is kept by RPF on

the stock stabled in Sick lines,
wumns lines and vulnmerable
vttds .

) Plain cloths staff of ‘RPF help
the local units in tracking down
criminals by callecting intelligence

"4bout their activities. .

(4) Crime lntellitence- staff of Zonal
Head Quarters of Railways keep
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track. of the professional noto-
rious gangs of criminals operat-
ing on railways,

(5) Regular Campaigns “Naka-ban-
dies” and raids are launched on
the vulnerable sections and
roints.

(6) Patrolling by armed RPF person-
nel as well as by RPF Dog squads
is done in major and vulnerable
yards/sections.

(7) Close ligison is maintained bet-
been the RPF, GRP and local
Police at various levels,

(8) Liberal use of rowers invested in
the RPF uls 3 & 4 of RP (UP)
ACT, 1966 is also made to check
crimes relating to theft of railway
property. .

(e) Detailed investigation is conduc-
ted in each and every theft case, and res-
ronsibility of officers and employees, if
any, by way of negligence or connivance,
is fixed up for necessary legal/departmen-
tal action as per extant rules.

Closure of Industria’ Units In
West Bengal

263. DR.RANEN SEN :
SHRI INDRAJIT GUPTA :
SHRI K. HALDER :
SHRI J. M. BISWAS :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND INTERNAL
TRADE be pleased to state :

)

(8) whether it is a fact that upto May
20 this year, 165 industrial units have been
closed down in West Bengal;

(b) whether ‘more than, 20000 em-
ployees have been . rendered unemplond
24 a result of the closure of these units;

(c),-i.f 50, the main reasons for ';h&‘i;.
closure; and
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(d) the steps iaken to reopan these
units ? D

“THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT AND INTERNAL TRADE (SHRI
M. R. KRISHNA) : (a) and (b). Yes, Sir.

(c) The reasons for closure vary from
unit to unit. In a number of cases, an
important contributory cause has been
growing labour indiscipline whil¢ in other’
cases, financial stringency, lack of ‘orders
and problems of raw material
have led to closure (either wholly or
partly) of industrial units.

~ (d) The reopening of some of the
closed units would depend on the general
industrial climate in the state, which con-
tinues to be unsatisfactory. At the same
time, steps are under consideration  to
meet the specific problems of some of the
closed units as also improvement of the
order position in respect of some of the
engineering units in pamcular These in-
clude proposals for increased allocations
of raw materials, and facilities to cover
interest liabilities. Steps are also being
takerr to ensure more effective maintenance
of law and order in the State.

" Setting up of Consumer lndustnes in
Public Sector

264, DR. RANEN SEN: . .
SHRI BHOGENDRA JHA:. .
SHR] NARAYANAN: . -
SHRI KOLAT BIRUA:

SHRI MAYAVAN:.

SHRI DHANDAPANI: .
SHRI DHIRESWAR KALITA:
SHRI N.R. LASKAR:

SHRI YOGENDRA SHARMA:

Will the Minister of INDUSTRIAL
DEVELQPMENT AND JNTER-NAI
TRADE 5= pleesed 10 smo e e

% e e

(a) " whether the proposal 16" set* up
consumer industries in the public secto
has peon finalised by Government; and

(b) if s0, the details thereof?

SRAVANA 6., 1892 (SAKA)

availability

Wrimn-'Amuicrs' 334

THE DEPUTY MlNlSTER IN THE
MINISTRY OF INDUSTRIAL .DEVELO.
PMENT /AND.INTERNAL TRADE (SHRI
M R. KRISHNA): (s) and (b). It has
been d:cided .in principls that. the role of
the public sector might be. expanded and
extended to new fizlds where major produc-
tion gaps are likely to develop in corping
years. Thls would also include considéra-
tion of manufacfurz of certain’ consumer
items through State enterprises. The selec-
tion of such items, however,’t0gether with
the further dem:ls in this regnrd are stlll
under examination. .

e .

Appointment of Committee to I-fnqulrc' ’
into 'Affairs 'of Standard “Mdfors ‘" "
Company, Madras

265. ‘DR. RANEN SEN:
SHRI INDRAJIT GUPTA: -
SHRI K: LAKKAPPA: « .
SHR1 C. JANARDHANAN!" * .
SHRI ESWARA REDDY:"
Will' the - Minister of INDUSTRIAL
DEVELOPMENT AND INTERNAL

TRADE be pleased to s'até: Seoa

e

" (a) whether Governmgnt have upponm
ted a three-man Committ:e 10 enquire, into
the affairs of the Standard Motors of
Madras;

(b) if so,

the " personnel 'of | the
Committee; and e : e

e

(c) when the Committee is expected
to submit its report ?

THE DEPUTY MINISTER. IN . THE
Mwmny QF INDUSTRIAL Ja.EvF.m-

PMENT 'AND  INTERNAL,.. TRADE.
(SHRL M.R. KRISHNA): (a) VYes, Sir.

(b)* The composition of the ‘Tnvestiga-
ting Body is as under:-

I LT ST
AT .

" Chef

cAva o

- Shri 'r’A vmnm s |
" Ex-Chiéf $ecrerary,
Govt. of Tamilnedr,
Madras,






